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CENTRAL ADMINISTRATIVE TRIBUNAL: GUWAHATI BENCH. 

O.A. No. 320 of 2005 

DATE OF DECISION 	23.12.2005. 

Shri Nilutpal Patar 
	 APPLICANT(S) 

69 
- 	 - 	 - 

Mr,S.Nath. 
ADVOCATE FOR THE 
APPLICANT( S) 

- VERSUS - 

U,O.I. & Ors 	 RESPONDENT ( S) 

Mr.J .L.Sarkar,Railway counsel 
	

ADVOCATE FOR THE 
RESPONDENTS 

THE HON'BLE MR. JUSTICE G. SIVARAJAN VICE-CHAIRMAN 

Whether Reporters of local papers may be allowed to 
see the judgments? 

To be referred to the Reporter or not? 

Whether their Lordships wish to see the fair copy of 
the judgment? 

Whether the judgment is to be circulated to the 
other Benches? 

O\Jb 

ni 
Judgment delivered by Hon'ble Vice-Chairman 
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CENTRAL ADMINISTRATIVE IIUBUNAL,GUWAHATI BENCH. 

Original application No.320of 2005. 

Date of order: This the 23td  December ,2005. 

HON'BLE MRJUSTICE G .SIVARAJAN,VICE-CHAIRI\4AN 

Shri Nilutpal Patar, 
Sb. Shri Gopal Ram Patar, 
ViH.Nabheti, 
P.O.Morigaon, 
Dist.Morigaon, 

	

Assam.782105. 	 Applicant 

By advocate Mr.S.Nath. 

-Versus- 

The Union of India, 
Represented by the Genera! Manager, 
N .F.Railway, 
Maligaon, 
Guwahati-1 1. 

The Chairman, 
Railway Recruitment Board, 
Station Road, 

	

Guwahati-il, 	 Respondents 

By Advocate Mr. J. L. Sarkar, Railway counsel 

ORDER(ORAJ 

SIVARAJANJ.V.C: 

Heard Mr. S. Nath learned counsel appearing for the applicant 

and Mrj.L.Sarkar learned Standing counsel for the Railways. The 

grievance of the applicant is that though he had passed in the written 

test conducted for selection to the post of Electrical Signal 

Maintainer, Grade-Ill and he was called for verification of the 

documents, even after verification of the same his name did not find a 

place in the select list published by the Respondents. It is stated that 

• the applicant submitted a representation dated 28.11.05(Annexure 6) 

A+/ 
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to the 1 "  Respondent General Manager, N.F.Railway, Maligaon, 

Guwahati41 but there is no response from the said authority. The 

counsel submits that the 1st  respondent may be directed to dispose of 

the said representation. Counsel further submits that the applicant 

will file a detailed representation also. Mr. J. L. Sarkar, learned 

Standing counsel for the Ri1ways submits that if any such 

representation has been received the same will be disposed of by the 

11  Respondent in accordance with the law. 

2 	As already stated, the applicant has filed representation-dated 

23.11.05 (Annexure 6) before the 1 Respondent. He also wants to file 

detailed representation in the matter. He is free to file detailed 

representation within one week from the date of receipt of this order. 

The 1st  respondent will dispose of the both the representations within 

a period of six weeks from the date of receipt of the additional 

representation and pass a reasoned order. 

O.A. is disposed of at the admission stage itself. The applicant 

will produce this order aiongwith the additional representation before 

the 1" Respondent for compliance. 

(G .SIVARAJAN) 
VICE-CHAIRMAN 

LM. 
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.2 2 DEC?C 

IN THE 

GuwAFg7T--rnTgNtHntywA1 

(An application under Section 19 of the Adniinuistrative Tribunals Act, 1985) 

O..A.No. 	/2005 

(p 

[TRIBUNAL 

ATI 

Shri Nilutpal Fatar 

Union of India. and Otheis, 

SYNOPSIS OF THE APPLICATION 

Railway Recruitment board ptthlished an advertisement dated '12.06.2004 

in the News paper inviting application for various posts. in the said... 

advertisement at SI. No. 48, applications were invited for selection to the 

V4<t of Hectrical Signal Miiintainer Gr. ifi. Applicant appeared in the 

written e<airthiaton on 27.03.04 for recruitment to the post of ESM Cr. 1.11: 

as and ST candidate and came out successful. Thereafter, he was called for 

ficat1on of original testimonials on 31.08.05, accordingly he appeared 

and got his original certificates verified by the RRB. Thereafter, finding no' 

response from the RRB regarding his candidature, applicant went to the 

offie of the RRB and has come to know that a list of selected candidates 

has &xeady been sent to the General Manager. N.E. Railway and also 

informed by the authority that his name, has not been included on the ztg-   ound that he is much younger than other ST candidates, therefore the 

name of the older candidates have been sent for selection. Applicant 

submitted' a representation, on 28.11.05, addressed to 'the General 
p 

Manager, N.F. Railway, praying intealia to appoiiit him to the post of 

ESM Cr. ilL 

Hence this Original Application before 'this Honthle Tribunal 

praying for a direction to the respondents to appoint the applicant to the 

post of ESM Cr. M. 

4 



IN THE CENTRAL ADMINISTRATIVE TRIBUNAL 

GUWAHATI BENCH: GUWAHATI 

An application under Section 19 of the Administrative Tribunals Act, 1983) 

	

Title of the case 	: 	O.A.No 3cZ  0 /2005 

Shri Nilutpal Patar. 

App 1krnt. 

-Versus- 

	

Union of India & O. 	 Respondents. 

INDEX 

Si. No. Annexure PaEticuJ.ars Page No. 

1. Ai,lication 
.LL  

) 

2. --- Verification 

3. 1 Copy of aciverhsenientdted 17.06.04. (D 

4. 2 (Series) Copy of educational certificates and caste 	ia 	i 2 

certificate. 1 

5. 3 i, Copy. of letter call dated 27.02.05. 

6. 4 Copy of letter call dated 08.08.2005  

7.i 5 Copy of letter dated 25.05.99.  

8. 6 Copy of representation dated 281105. 

Filed By: 

Date:- 	 rocate 
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IN THE CENTRAL ADMINISTRATIVE TFIBUNAL ) j 
cE GUWA HAT! BENCH: GUWAHATT 

(An application under Section 19 of the Administrative Tribunals Aci 1985) 

0.A.. No. 	 /2005 

BETWEEN: 

Shri Nilutpal Patai, 

5/0- Shri Gopi Ram Patar, 

Viii- Nahheti, 

P.0- Morigaon, 

Dist- Morigaon, 

Assam- 821O5. 

Applicant. 

-AND- 

The Union of India, 

Represented by. General Manager,. 

N.k. Railway, 

Maligaon, Guwaiati- 11. 

The Chainnan, 

Railway Recruitment Board, 

5tation Road. 

Guwahati- 11. 

Respondents. 
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DETAILS OF THE APPLICATION 

- 	1. 	Particulars of the order (s) agnst which this ap1icaflon is made: 

This application is made not against any particular order boA praying for a 

direction upon the respondents to appoint the applicant to the post of 

Electrical Signal Maintainer (for short ESM) Or. ifi in the N.F. Railway. 

Jgisdlction of the Tribunal: 

The applicant declares that the subject matter of this application is well 

within the jurisdiction of this Hon'hie Tribunal. 

Limitation: 

The ipplicant further declares that this application is ified within the 

liuiitation'prescribed under Section- 21 of the Adxrthiistra live Tribunals 

Act' 1985. 

Facts of the case: 

4.1 	That the applicant is a citizen of India and as such he is entitled to all the 

rights, protections and privileges as guaranteed under the Constitution of 

India. He belongs to Schedule Tribe Community. 

4.2 That the Railway Recruitment: Board for short RRB), Guwahali published 

an advertisement vide. Employment Notice No. 01 of 2004 dated 12.06.2004 

inviting applications from eligible candidates for recruitment in various 

category of posts. In the said advertisement at Si. No. 48, applications are 

invited for recruitment to the 50 posts of Electrical Signal Maintainer Gr. III. 

out of the 50 posts, 4 posts are reserved for ST category and minimum 

qualifications required for the post is (a) Matriculation (101h class pass) and 

ITT certificate in Electrician/Electrical Fitter/Wjrernan Trade and I year 

experience as casual ESM in S& T Department OR (b) Must he a casual. 

ESM/ Electrical Fitter for 3 years in S&T Department OR (c) pass in ± 2 

stage in Higher Secondary with Physics & Mathematics or its equivalent. 
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Copy of the empovrnent notice dated 12.06.04 is enclosed herewith, 

and inirked as Aimexu- 1. 

4.3 That your applicant it is stated that the applicant has passed Higher 

Secondary Examination (10+2) with Physics and Mathematics as main 
subjects, therefore, he posses the required qualification for the post of ESM 

Cr. Ill as per the advertisement dated 12.06.2004. Accordingly, the 

applicant applied for the post of ESM Gr. EL in response to the 

advertisernejt notification No. 01 of 2004 dated. 12.06.2004. 

Copy of the educational cercate and caste certificate are enclosed 

herewith for perusal of Hon'ble Tribunal as Annexure- 2 1'5eri, 

4.4 That stated that the RRB issued call letter to the applicant to appeai in the 
written examination held on 27.03.2005 for recruitment to the post of ESM 

Cr. III. Accordingly, the applicant appeared in the written examination and 

came out successfuj. Therejfter, RRB issued another cll letter hearing No. 

]RRB/G/41/10 dated 08.08.2005 to the applicant for document verification, 

wherein it advised to the applicant to attend the office of the RRB, 

Guwahati on 31.08.200.5 at 9:30 hours for verification of original certificates, 

testhnoniajs etc. Be it stated that the applicant appeared before the RRB on 

31 .08.2005 for verification of original certificate, testimonials etc. at 9.30 hrs 

and hkls got verified his certificates, testimoi-dais etc.to the satisfaction of 
the RRB. 

Copy of the call letter dated 27.02.05 and dated 0.08.05 are 

enclosed herewith as nexure 3 and 4 respectively. 

4.5 That it is stated that General Manager (P), Maligaon vide his letter hearing 

No. E/ 22//O/(RCCIt) uated b.0.99, addiessed to the M (ton)/ML, 

all PHQDs DRMS, DA Us etc. forwarded the Railway Boards letter hearing 

No,. 99/E (RRB)/25/2 dated 18.03.99 for information, guidance and 

necsarv action. In the said letter it has been stated that viva-voce 

(interview) in RRB recruitments has been eliminated in order to reduce the 
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element of subjectivity to the maximum possible and to expedite the  
selection process. hereafter, following the guidelines issued by the RRB, 

the process of recruitment to the post of ESM Cr. Ill is confined to single 

written exan-rinat-jon. It is stated that the present applicant has qualified the 

written examina lion and he has also appeared for verification of his 
original certificates etc. before the 1l8 on 31:08.2005 arid completed the 

requiremeiits for selection to the post of ESM Cr. UI. Be it stated, that the 

applicant has come out successful in the written examina I -ion and his 
educational certificates, caste certificates etc. have also been verified by the 
RRBJ  but tifi filing of this application the applicant has got no information 

regarding his candIdature, Be it stated that the applicant is confident about 

his selection to the post of ESM Cr. III. 

A cops-  of the - letter dated 25.05.99 is enclosed herewith for perusal 
of Hon'ble Tribunal as Annexur - 5. 

4.6 That your applicant beg to state that after lapse of 3 months of verification 

of his original testimonials by the RRB, he has not received any 

communication from the end of respondents about his recruitment to the 

post of ESM Cr. JILL situa ted thus applicant went to the office of the RRB to 
pursue his candidature and has come to know that PRB has sent a selection 
list of- the candidates to the General Manager, NJ?. Rath-vay fur 
uppointment and his name is not included in the said selection list. In this 

connection it is stated that the applicant when asked the authority the 

reason of nun-hici-aon of his name in the se1•ectio list then he was 

informed that his name in the selection list is not included as because he is 
much Younger in age than the other candidates whose names have been 

included in the selection list. It is stated that the applicant surprised to the 

reply of the employee and the reason for non-inclusion of his name in the 

list of selected candidates. In this connectior it is stated, that tlier are 4 

posts reserved for ST category in the advertisement dated 12.06.04 and the 
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applicant has come to know that name of 4 ST candidates have been 	 14 

• 	recommended by the RRB to the General Manager, N.F. Railway hut his 

name has not been included as because other ST candidates are much older 

than him. Be it stated. that applicant is neither a under aged candidate nor 

an over aged candidate, therefore much younger than the other selected 

candidates cannot be a ground for non-inclusion of his name in the select 

• 	list and. such action of the respondents is illegal. malafid.e and. opposed to 

the principle of natural justice. Applicant is very confident that he has done 

well in the written examination and he will be selected if the selection 

procedure is fair and free from all sorts of extraneous consideration. 

Therefore, the Hon'hle Tribunal be pleased to direct the respondents to 

produce the relevant records of selection to the post of ESM Cr. Ill and after 

perusal of records the Hon'bie Tribunal will further be pleased to direct the 

respondents to appoint the applicant to the post of ESM Cr. ill if he is 

found selected for the said post. 

4.7 That vow applicant begs to slate that finding no other alieriiaiive he 

submitted a representation on 211.2005, addressed to the (;eneial 

Manager. N.F. Railway, Guwahati. in his representation dated 28.11.05 

applicant categorcallv staled that he has learnt that RRB/Guwaliati has 

sent a list to the Ceneral Manaer (P), Maiigaon for appointment but he has 

not received any information till date, therefore the applicant has requested 

to absorb him in the post of ESM Cr. ffi in which he has already qualified 

but to no result. Be. it stated Chat applicant belongs to ST category and he 

posses the required qualifications i.e. 10+2 with plwsics and Mathcmitics 

as main subject, therefore after quaii1ing the written examination held on 

2703 2005 he is now engible for appoinunent to the post of ESM (.i ffl in 

the N F Pail w It is stated th it the itph.iit Ibis ro other iltcrnatv c but 

to• approach before this i-f on'bie Tribunal for a direction to the respondents 

to consider the appointment of the applicant to the post of ESM Cr. ill in 

the N.F. Railway. 
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Copy of the represeiitation dated 28.11.05 is enclosed herewith as 
	

14 
Annexure t. 

4.8 That this application is tnade bonafide and for the cause of justice. 

	

S. 	Grounds for relief (s) with legal provIsions: 

	

5.1 	kor that, the applicant possesses the required qualification for 

appointment to the post of ESM Cr. ifi. 

	

542 	For that, the applicant qualified in the written examination held on 

27.03.05 for recruitment to the post of ESM Cr. III. 

	

5.3 	For that recruitment to the post of ESM Cr, III consists of single written 

test examination (no viva-voce) followed by verification of original 

test n-ina s like, caste certificate, educational certificate etc. 

	

5.4 	or that, the applicant appeared before RRB on 31.08. 2005 for verification 

of original, certificates. 

	

5.5 	For that, the applicant fulfilled all the requirements for appointment to the 

post of ESM Cr, ifi and deserves to he appointed to the post of ESM Cr. 

1 
J. 

	

5.6 	For that, the applicant after qualifying the written te5t and after 

verification of original certificates deserves appointment to the post of 

ESM Cr. III in the N.F. Railway. 

	

5.7 	Fat thai, applicant is neither under agEd nor over aged. theretore 

recommendation of the names of those candidates who are nmch older 

than the applicant cannot be a ground for non-inclusion of his name in the 

list of selected candidates. 
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Details of remedies exhausted. 

- 	That the applicant declares that he has exhausted all the remedies 

available to and there is no other alternative remedy than to ifie this 

application. 

Matters not previousiy filed or pending with any other Court.  

The applicant further declares that he had not previously filed any-

applicatiom Writ Petition or Suit before any Court or any other Authorit 

or any other Bench of the Tribunal regarding the subject umtter of this 

application nor any such appllcahon Writ Petition or Suit is pending 

before any of them. 

Relief (s) sought for. 

Under the facts and circumstances stated above, the applicant hurnblv 

prays that Your Lordships he pleased to adniit this applications call for the 

records of the case and issue notice to the respondents to show cause as to 

why the relief (s) sought for in this application shall not be granted and on 

perusal of The records and after hearing the parties on the cause or causes 

thi t may be shown be pleased to grant the following relief(s): 

8.1 	That the Hon'ble Tribunal he pleased to direct the respondents to appoint 

the applicant to the post of ESM Gr. III pursuant A.  the advertisement 

dated 12.06.2004. 

8.2 	Costs of the application. 

83 	Any other relief (s) to which the applicant is entitled as the Honhle 

Tribunal may deem fit and proper. 

Interim, order praved for 

During pendency of the applicafior the ipplicant prays for the following 

interim relief: - 
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91. 	That the Hon'l,le Tdbmal be pJeased. to restrain the respondents to issue 

appointment for the post of ESM Gr. ifi Liii disposal of the Original 

Application. 

9.2 	That the Hon'bie Tribunal be pleased to direct the respondents Uit tile 

pende.ncv,  of this application shall not he a bar for the respondents for 

consideration of the case of the applicant for providing relief as prayed 

for. 

10 

I.L. PrEicuIjir5 of the L?.O 
i.P.O No. 37fl 2 

II) 
ill) 

Date of issue 
Issued.from  

, 

iv) Payable at 
 

12 List of enclosures: 
As given in the index. 
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VERIFICATION 

I, Shri Nilutpal Patar, S/u- Shi-1 Gupi Ram Patar, aged about 21 years, 

Viii- Nabhetj, P.0- Morigaon, Dist- Morigaon, Assarn- 78:2105, do hereby 

V4-xifv that the statements made in Paragraph 1 to 4 and 6 to 12 are true to 

my knowledge and those made in Paragraph 5 are tiuc to my legal advice 

and I have not suppressed any material fact. 

And I sign this verifica Lion on this the 22 day of December, 2005. 
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4 Th ASSM TRIBUNE, GUWI1ATI 

-> 	 RAILWAY REPRUITMNT BOAfD '":4GUVVAHATI, 

	

STATION ROAD GUWAHAT1781 O0f 	 1' 

.1 "' ., I 	A&tI. 	 •. 	 ' 1 	DATE OF PUBLICATION 	12 = 06 20044' 4mpIoymont Notice No 01 of2004J DATE OFCLOSINO 	12-07-2004 

Applicetlonser, invited in the prescribed format Incloied (to be n.etly typed on good queiity A-4 I foolscap sIre piper usingone side only) from eligible Indian Natich 'ali for the following Pails, In th. North East FrotI.r Reiiw5y, Appilcetions complete In all r.epácts along with raquired enclosures should be sent tolthe ASSISTANT SECRETARY RAILWAY 
RECRUITMENT BOARD, STATI9N ROAO, GUWAIIATI48I00I, A55AM, by ordinary poet only, so as to reach the Bo.rd'e office on or before 1207 2004 Thi $ppiicitlort, In also be droppedinlheAppilcatIon.Boxk,ptinth.RRBofflceupto15:oohoUr,Qf1Q7Ø . . ' 

 • '- 

	

iMPORTANT: (1) The,nveiopo containing the application should be cleCri) luper-acribed In REb INK "Application forthe Post of' 	Cat.ory Pdà.' 
& Community, I..., SCIST/DBCIUR/E$M." 	 . 	 - 	 . 	• '. 	 . 	. 	,o. -, 

(2) Each candIdate Should lend only one applialtion for a Poet. If a candidute submiti more than one application for the came post, hlsfh.r candidature will be Cancelled. • . 	
(3) Candidatis must fill in the application form in thur own hlndwrtting and must sign themselves. Otherwise their dandidaturp will be cancelled If detected it any stage 

ApplIcatIons sent by registered pojticourl5r or speed post will not b.acknowledg.d. 	 .. 	S • 	
(5) Lest date of submission of eppliestion for ckndidate, residing in Andummn, Nicoba, and Lurkshwadeep iilends will be 2747.2004.  

RRB, Guwahati at the disction may hold written exumination for more than one category In a single sessIon. RRB, Guwahati at the discretion may also hold a common 
• ax.aminstion for rore than one cst.gory If considirid necessary. RR13 may hold additional written eximinstion(s) or second stags written .xumln.tlOn, In such casts 

•ka ...tt ..........A 	 ..k...s.....S 	 ..I..&èt.._ '..,..... ..Ifl &._ SL_ 	JS....j. S_.. á...â..._ 	 _ 	.._,._ . 	...)t-. 	. - 	4 	 5 	 5.. 	 5 .5 . ••• 	 S.! •_ 	 S 

Cat Name of Poet 	. 	,.,,, 	Scale of Age.son Medical 1 No of Vacancies Exam MlnlmurrrEducatlonei/TechnicalQuailfication 
'h No. 

1 	 ' ' 	
-'. 	A. 	PIy(RSRP) 01.07.04 Sade 

STrOac1EsuRp'oTALI Fees(Rs.) •" 	 ''4' 	 ' 
- 	SEPARATE APPLICATIONS TO BE SUBMII1'ED FOR CATEGORY No ITO 29  

A University Degree In Law with 3 years standing as a pleader 
at Bar Serving employee who are law graduates ere also 

1 Law Assistant  6500- 10500 18 -3 C/I 	' 2 1 2 0 2 7 - 	' 	
•.- eligible to apply provided they have served for at Ieat 6 years. 

In 	any 	Br5nch 	of 	the 'Rallway'Admintstrationi 	Railway 
Magistrate full filIng the above prescrIbed quelitication may 

ft 	 5 	
.5S •..  ' ____ '- '. S alsopply.. 	 • 	•' 	•,r,,•, 

-2 Hettth&.Malsria inspeclorOr. iii 	. 5500-9000 18=33 C/I 0 1 0 d 4 5 6G . 	B. Sc. with Chemistry with lysar Diploma in Health/SanItary.  
- . 	• 	.. • 

S 	- 
,jp5ctor from e 	 nixed 	 '. 

5 	. 	-. 	-- .. 	•. 	.. - 	- 5  5 • Poxt-' Graduate 	In 	Sociology) 	Social, wadU 	Communfty 
.3 Extension Educator 	. 	- 	• 	' 	' 5500-9000 22-3 C/I ; 0 0 0 5 0 1 1 • 	- oo' 

• 	Education or allied subject with similar course contents or 

- 	- 	, 	 : 	. 	- 	. . • 	. S 	- 5 - Graduation in the above discipline with 2 yesra Diploma in. 
- • 	' -. - 	- 

S  -.  Health Education from a rcGogflizd UnIversity, 
S  . 	5  5 B.Sc, 	with 	Bio.Chemlstry/ 	Micrn-l3lology/ 	Life-Science 	or 4 

Laboratory Superintendent Gt. Iii 	• . 5000-8000 18-33 B/I 0 o 0 0 i 1 cc equivalent c 	Diploma 	In 	Medical Laboratory Technology 
- . . . • (DMI'fl" -". '---""'*e or equivalsnt or B.So. in Medical. -• 

 tngineoring recognized by 	... ., -. 	. 

No 48 TO 49 SINGLE APPLIGATIONS TO BE SUMIT1tD FOR CATEGORY 	 ,. 

(a) 	MatriculatIon 	(10th 	clsss 	puss) 	and 	ill 	certificate 	in 

4" 	 LI' 	(' 	/' I EleCtriciarV 	Electrical 	fdlCr/ 	Wireman 	Trade 	and 	1 	year 

48, ..EieWiqSignuIMsiptaiflerGr.tii., 
r 	" 

305.590 • 18-33 
I 

8/1 6 4 10 5 25 60 40 
experIence as casual ESM In S & I Department OR (b) Must 

• 'be a Casual ESMtElectric*i Fitterfor 3 years in S & I 
I 	i k;''' 	•5(5•• 	S 	S , . 	S 5 - 	Department OR (c) Pass inc 2 Stage in Hjgher Seondocy with 

,:t 	5 	• 'S'i4, 	.5 	 • S  I ______ tryalcs&MalhernaIics or Its equivalent. 	• 	.: 

(a) PSss in + 2 51590 in Highe Secondary with Mathotratics 
and Physics or equIvalent OR (b) Matriculation and 	(i) iTt 

-,.,.I., 	' 	-1 	. • 	" 	' 	r . cerilficate in Electricat/ Radio) Wireless! TelecommuniCatlon/ 
49 Appr. T1le6ommunlcation Maintainer Grill 3050-4590 18-33 B/I 6 0 11 ., 12 34 40 • 	TV Trade and 1 year experience as casual TC1MNM in S & T 

I4 	'-r 	''s'3t,- 	
. 	. •'•' . 	, 	. 	

S  ' Department OR (C) Mutt be a casual TCMtrNM for 3 years in S 

-:-"Z-' 	-c,.k: 	•. 	, ,., 	4 - . . ______ &TOopartment. 	• 

481MOLt APpt,iCAT1ON$TO BE SUBMITTED FOFEGORY No. T 

 

50 TO 51 • • S  • . 	S 	• 	 ,. 	- 	, 

5 	
5 	- 	.•. 	.. . - I . A UnIversity Degree or Its equivaleni from a recognized 

-. 	• 
50 

' 	 ' 	"- ' 
1 TrairrcApprentice 	' • .• 	' 

' 	
'5- 

55009000 '18'.33 
. 

.A/ 	- 3 4 8 
I 
I 	4 19 38 60 

Unlver&ty. Diploma in Rail Transport and Management from 
the instItute of Rail Transport will be an sctrlltlonai desirable 
qualificatIon. 

a recogirteod Univirrufly or its equivalent Diploma 
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'MORIGAONDISTRICYTRIBAL 
(Affliated to All Assain Tribal Sangha) V 	

Rcgd. No. - 504/1976-77, Appendix-I, 
: 
j 	 Assam S.C. & S.T. (R.V.S. & P.) Rul 9" 
/ I 	 f 	Mo.., 

- •- 	 CASTE
P  
'CER1IFICA 

)~c6c`  zol", 	 0 
Aforipols 

40 

oil kA ̀  I) '(- 	'kill,  
Certify that Shrl/.,.yr(i

10  

Son/LThughier ofShrl/Late 	 La 	............................. . ........................... 

Vi1l.. 	 in the District Morigaon of the State; 
of Assam Belongs to the 	 Castc,Tribe which is recognised '. 

as a SChe1 -Cte/Schcdu1ed T1'be under the Constitution (Scheduled Caste) tdcr -, 
1950 the Constitution (Scheduled Tribe) Order 1950 as amended from time to 

ShrJ/Sinll 	 nrid hIs/her fanifly ordlnarly 
resIdeVI1I/Fown 	 P.O........(?ZaA........................... V 

Mouza ...............7c15-.Q.h................ P.S............ okiortp.imi Dkirlci, 
the S(.ate of Asstitn.  

Countersigned .P..z&lrit,  
 ePut Commissioner, - 	 V 	 Mo h nglIa , 	- PlD y

ddi. 	
. 

Dat W4cJ Rn.Aasam). 	
- 	 Date 
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101/2004 	 481 ELECTRISNAL MAINTAINER CR, IIIS1A1'Cy RDAD.GUIV/SHATI. 

ST7 	/E N No.: 	 OTTi OfrI 'TTT /CAT, No.8 POST: 	 Control No. 
• 	

- NAME AND ADDRESS OF THE CANDIDATE 	 44816005 

r 	 NIWTPALPATAR 

VILLNABKETI 
I'll 	 P 0 MORIGAON • 	

. ?. 	ASSAM 	 . 	. 	 . 	. ...' 
ASSAM 	 . .. 

PIN- 782105 	 . 	/ 	.. 	 . 

SIQIIOIUIII 01 ISO InvIQIIIIoI 

	

l nib lollpil"dISprIPI Ill im ftI WhO 	r'IIt)lI4IIPIhtIIIfl 	auasi 	fiwI I 	 CAtIl)II) hI F 0 RIRHM Will hit /0 lIa,wo r I Il/a 

(1 3Lkh of I 	Lal_j..p 

34803508 	 27.03 2005 	 . 	 DIspuf COIICUO 

. 	 09:30 h-burn 	 Dh5put, (TUWOIIOI)- 781006 

I 	
vi, 

 
To Ud Cul 1le3 at Esanr Castro 	 . 	 - 	

0 	 - 	 • , 	 .. 

27.02.2005 	 .

- 	

00 	 . 	 . — 	 . 	 0• 	
. 	 . 

---------. -------------------- 

-

. 

PICa e re ir oIl alo-ig rhO -n 	

- 

Ond eran for your record 	 RAILa /AY AECRUITI ENT 80A"lD CIjWAHATI 781 001 

Name of (tie Cnicio 5 Address 	 r,:i 110 	. .Da:e 01 Eaampimmri  
. rIcU'lPerPnTedr 	 48 ot 112UU4 	 27 020U5 

V/LI. NAOeIEII 	 . 	 . 	
. 	. . 	 . 	 .•. 	

1-. 

?PO.MQRlCAON 	. 	 . 	. 	 . 	. 	. . 

'4 ASSAM 	. 	. 	. 	 . 	. 	 .-. .•. - 	 0• 

ASSAM 	. 	 PIN. 7e100 	 Dipar, G,iwihiU • 781000 	 • 	 . . 

PIdafill icau and follow lIre inSuucIborl OvorloOl. 	 . 

QT:c0IDSYQiIc.ISJ)Ah1N.$WCR9.,ON 	 . 	 . 
THE 0.JESTION BOOKLET WILL CE DISQUALIFIED. 	 =fvn IAsstt., Scy, 

FREE RAILWAY PASS 	 '' 	, . 	 • 	. 	 • 	 I 	' 	 . . 	 ' 
FOR SCSI CANDIDATES ONLY: On prociuclion of this loller you ao Owl/ed to free travel by ral.ay in second c'ass only 	 • 	. - 

from 	• 	•s • 	JArROAD 	• 	sm. to 	. 	 6715h311 	 SIn. and Sack 	 • • . . 

	

05/04/2005 	 . 	. 
This P430 Is avallailo  uplo 	 )AuIhOrIy: RaiIi-.ay 130348 tellCr No C (NO) 104/ RSC / 722 414. 23.11.84) 	iOT 	frzrT /Aut), Secy. 

5 	
.... 	 . 	 ,. 	

0,, 	
• 
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NAILVVAY RECRUITMENT BOARD 
— GUWAHATI 

STA'flON ROAD; GUWAJIA11..78 001 

CALL LETTER for DOCUMENT VERIFICA] ION 

nil) 'fl 

 

No. ftRB/G/4j/j  0. 

ro, 
NILUTPAL PATAI. 
VILL NA1314ETI 
P.O. MORIGAON 
ASSAM 

ASSAM Pin -782105: 

Roll No. 	 08 

Sub 
	

DocumeutVerjflcatjo,, for the post of ELECTRIC SIGNAL MAINTAI 

under Category No. 48 of EmpIoyne,,t Notice No. 1/2004. 

With reference to your application for the 
post mentioned above, in response to the Employment Notice 

cited you are hereby advised to attend the office of Railway Recruitment Board, Station Road, Guwahatl.781001 
Assam on 3 1/08/2005 at 09:30 hours 

for verification of original cortiticates,'teStifllo,lials etc. 

This Call Letter does not in itself entitle you for selection 

You should bring your original VIII Standard or above Certificate issued by the competent authority 
for verification of your date of bIrth, educatIonal qualificatjo,1 etc. You should also bring all of your 
original certificates and marks-sheets of Matriculationi and onwards Issued by the respective 
Board/council/University along with experience and other certificates, caste certificate, if any. If the 
originals of above certiflcates/markssllee(s have not been received from respective 
BoardICounciI/Unjversl(y , 

 then provisional pass certificate and marks-sheets Issued by the 
respective Board/Council/University should be produced. 

You are also directed to bring the Attested Photostat copies of all original certificates and marks-
sheets and other certificates along with the originals. 

You may be subjected to re-examination during the process of verification of documents etc, 
and you should come prepared for the same. 

5, Your attendance may be requIred for more than one day (I.e. data as mentIoned abovo) 
end you should come Prepared for that, 

13, 	 for pofrlpm,n,n,o,,t of tin 	/ amino ;Oinllo,,od nbovo will not be considered and no fur thor CIrn,ic will ho given 

If you are In sonlce pleso brIng No Objocilo,, Con ilicnto" fern you,' oniiployor, falling which you 
will not be coniaftior od for tino pont, 

Approaching Chairman RRB and/or his Secretary directly or indirectly by a candidate or anybody 
on his/her behalf requesting undue consideration for the recruitment will render a candidate liable for disquaiiflcatjn 

(For SC/ST candIdates only) 
On production of this teller you are entitled 

to travel free by the Railway in Second Class from JAGIROAD Station to GUWAHATI Station and back, This pass will be valid up 
to 10109/2005, (Authorily: Railway Boards teller no. E(NG)ll-84/RSC,122 dated 23/11/04). 

ASSIS NT SECRETARY 
For CHAlRMAN, RRB 

- GUWAHATI 

J,  4~ ls~~ 	

/ 

p. 
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• •. 	. 	 Noriheasi FTontier 	. 	• 	• 	. . 	• • . 
0 •  • 	 S  

• 	. 	.• 	
: . 	• 	

: 	 Officeofthe 	• 	. 

• . . 	•. 	. 	• 	 • 	
. : Ccnàral Managçr(P), • 	. • 
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0 	 • 	 . • 	Ma111aon Guwahati-I 1 	• 

I 	No E'22'O/(Rect)2 	 Dated, 2 c 

To 
OM(Cun)/MLG 
All PHODs DRIVIS DAO WAO/NBOS & : 13W3 
All Contolling officerS f 	no'--dis iio' 1 ed offlce 
The S/iFPM1J N]REU psLThEANFL( 

I 

Sub E11mLm1ion OC \'i yrj an1 ' cw in RRB ReruitmnLs 

A copy of Rallwa)  Board's letter N3. L  9/F(RIU3)/25/2 dt 18 399 on the above subject is 
Iorvarded for inlormation, guidance and nessary action please. 	. 	•. 	 • 	•. 

for Gtneral Mannj'r (P)1MT.( 

1 	; 	(Cpvof the Raiiwv Board's 1tt N. 9''. ;B)I25/2 dt. 13.99) 	 • 
/ 

- Flmiination at \Tva4 ace 1nk') 1n RRB Recrntmr'its 

• 	The need fr Viv-voce c.tnina1iurL in seleclions held by Railway Recruitment Bo&ds / 
has been reviewa in detail by the Pathav Bo—Q In order to reduce the element of subjectivity to 
the niaiurnrn possibk and to cApcdltc thc AC1CCI.tOfl proccas, t has been decided to clmianatc 
Viva-voce test (rntexvies) in RL'tB recruttnents Accordingly, 'vith mirnediate ettect the 
fo]lowinc procedure should be followed - 

Grniip 	 (Thtprrie' 	 Mthôi1nfS&ctinn 

I 	Safety categoly posts, for wuch r ,v..ho1ogical Singie written exanunation followed 
test has been prescribed, like ACM, SM, Astt. by Psycho Test (o Interview) 
Driver (lilectric/Diesel) 

II 	Non 	Technical 	Popular 	CategorIes Two $te written exammstton (No 
Inthvrnw) 

- 	 1. 	.UnderGiduate cateoi'ies like Junior 	 •• 
Clerk, Accounts Clerk, Ticket Collector, 

Clerk, 

2. • Gdurdate cattgorics lilçe scnior clerk, 	 • 
Junior Accounts Assistant. 

III. 	1. Apprentice Mechanic 	 I Single written cammtion • (No 	/ 	4' 
• 2. Astt. Shop Supdt. 	 Interview) 

3. Jr. Engineer. 	 • 
4 St.icrn 1nginer 	 • 	 • 

	

• 	5, P.Way Mistries (PWM) 	• 	 . 	 • 	• •. 
• 	 6. Draftsrnat •.. 	.• 	 . 	..' 	• '•• • 

• 	• 	• 	7.' Chief DraftGmlm 	 .. •.. '' 	• 	: 

	

- • 	 • 	''• 	•1 	J j •• 	• • 	.- 'p 
8JCMA 	 . 
9.C.4A 	 .• 	 • 	

....,.• 
•;"-, . 	• 

• 	•, . 	10. SiiffNurst 	 • 	 • 	 . -' 	 ' '' 
11 Heaithftvlalaria lnspt.ctoi 	 . •c•-_ 

	

• 	-- 	 S 	• 	 . '• 	• 	4 

• 	. 	 • 	S. 	 • • 	'".• 	•. S 	' • 	' 

'." 

• 	k 	 '' 	'. • 	- 	• - 	 • 	 . 	• C 	• i 	•' 	. 	 .i• 
\ 

4  r' ',  
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Phannacists 
 Rudio -apher 
 Lab isstt.iLab Suidt.. 
 Dictician 
 Catenng Supervisor-LU. 

1 7 rr0r..[T 

18. DSK-fli 
19 Finc'r Print fnniir'.r 
20. Aitians. 

P1. 	1. LQW Azzitat 
 Teacher 
 Physiotherapist 
 Telephone OperaLor.  

1. Ilindi Asstt. 

Single svritten. ex rnin&jori followed 
by Interview . . . 

Singic writtcn. cxamination' plus 
Jquahtring translation test : with 
minimum of 90%. marks. ( No 
Interview . 

respect of the. categories in (.houp II. all candidates, whose application are considered 
valid, shall be called for preliminary examination. Based on the merit positions in the pieliminaiv 
examination, candidates equal to 10 nnes the n,u:nber of vacancies shall be called for final 
examination. Selection shall be based on the merit position obtained in the final examination 

 atoxie.;•.... 

3.. 	Psycho1oica1'testJskj11 testhyping test, as applicable, shall continue as hitherto. . 	 . -. 

4. . 	lor the categones in Group LV, which will still have Jnt.crviews as part of the  selection, 
the allocation ot marks shall tu be as per as ...v1t1ng procedure, i,e, 85% marks for wrrLten%
examination and 15% marks for interview. 

instructions on doing away with the written test if the applicants are 1s than G 
times the rtumb& of vacancies (Ref. Board's letter No.E-NG-ffl-74/E3c/47gJ dàted30.9. 1975) 
thall stanj withdrawn.. 

The ChairmaniRRBs will ensure that the exisling provisions of verification of the 
original educaLiorwl, professional arid caste cerlificates and other relevant documents, including 
Marksheet. where applicable, of the Candidates are strictly complied with in evezy case before the 
dcclaration of pancis. In the casc of cxaminations for thc catcgorics of posts whcrc tintcrvicws 
have been eliminated, the IUWs shall undertake . ventication at the original educational, 
profesional and caste certiticates of the successful candidates before declaring the panels. This 
may be done at time of pubiic3ticn of the final written examination results, ifldictiOnthet dates, 
venue rind nm for v('rlfic'drton f their nrinril 	if'u'm c Thn oiinrd e lferif('c chonki risin 
be verified by the. Peisonjd Branch t time of giving appointment. lettet sc' as Ic' ch4: the.  
honafides of the successful candidates at the kvel of RRB and seèond time at thilèvcltf the 
appointing P.ail a /Produc.tic, Uriit eti 

These orders shall take effect prospectively and shall he applicable to the . selections 
notified alter issue of these orders. 	 . 

0 
- 	* 

Vdc.Modga1) 
Dy. Director, &tt.(RRB) 

Railway Board, 	
-.. . ,. 

• 	 .. 	 ..,, 	 4 , 	 - 

................  



To, 
- 	 The General Manager 

N.F. Railway 
Maligaon, Guwahati - 11 

Sub : 	Prayer for appointment as ESM/Gr-III against Employment Notice No. 01 of 2004 
category 48. 

Sir, 

With due respect I beg to state the following few lines for your kind consideration and 
necessary action please. 

That sir, I Shri Nilutpal Patar, 5/0 Gopiram Patar, residing at vill. - Nabheti, P.O. - 
Morigaon, Assam belonging to a poor S.T. Community. 

That Sir, as per advertisement published in the leading news paper by RRB/Guwahati, I 
was applied for the post of ESM/Gr - III against employment notice No. 01 of 2004 category No. 
48. 

That sir, After consideration of my eligibility by the recruitment authority I was called for 

appearing in the written examination held on 27-03-05 at the centre Dispur College bearing Roll No. 

34803508 as such I was appeared in the written examination (copy enclosed). 

That sir, After waiting of 5 (five) months, Railway Recruitment Board Guwahati has 
published the result in the news paper (Assam Tribune dated 4-8-05) and kept my name in the 
eligibility list. 

That sir, on received of the call letter (copy enclosed) I was appeared in the RRBI 
Guwahati office for verification of original certificate, testimonials etc. on 31/8/2005 at 09-30 hrs. 

That Sir, It is learned that the RRI3/Guwahati sent a list to General Manager (P) Maligaon 
for appointment. But 1 have not received any information from your end till date. 

I therefore request you kindly arrange to absorved mc in the said post which I have 
already qualified. 

Thanking you. 

Youis faithfully 
U 

)NjIIcM[ FCTO' 

Nilutpal Patar 

Roll No. 34803508 

Category No. 48 
Enclo :- 

The Chairman, Railway Recruitmcnt,/3 o0&A 

Station Road, Guwahati - 1. 

National Commission for SC/ST, 

Khan Market, New Delhi. 

Ni1- FoJ ?+7 
Nilutpal Patar 

L- 


